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THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DARSHAN): 
(a) and (b) The information on the points is 
being collected and it will be laid on the table 
of the Sabha in due course. 

PERIODICALS    PUBLISHED   BY    THE 
MINISTRY OF TRANSPORT AND 

SHIPPING 
1211. SHRI ABID ALI: Will the Minister 

of TRANSPORT AND SHIPPING be pleased 
to lay on the Table of the House a statement 
giving the following information with regard to 
the periodicals published by his Ministry and its 
attached and subordinate offices : 

(a) (i) name of the periodical indicating 
whether it is published weekly or monthly ; 

(ii) number of copies printed of each; (iii) 
number of copies normally sold; (iv) 
number of copies given gratis; and 
(b) the expenditure, direct or indirect, 

incurred thereon and the income derived 
therefrom during the last one year ? 

THE MINISTER OF TRANSPORT AND 
SHIPPPING (PROF. V. K. R. V. RAO) : (a) 
There is no periodical published  by  this   
Ministry. 

(b) Does  not arise. 

U. G. C.  FUNDS  FOR  ALLAHABAD 
UNIVERSITY 

1212. SHRI A. C. GILBERT : Will the 
Minister of EDUCATION be pleased to state : 

(a) whether it is a fact that the accounts of 
the Funds sanctioned by the University Grants 
Commission to the Altahabad University are 
not being properly maintained ever since the 
First Plan period;   and 

(b) if so, what steps Government have 
taken in the matter  ? 

THE MINSTER OF EDUCATION (DR. 
TRIG UNA SEN) : (a) The audit reports and 
the statements of audited accounts of the 
Allahabad University received so far from the 
Local Fund Examiner do not indicate that the 
accounts of the funds sanctioned by the 
University Grants Commission to the 
University are not being properly maintained 
since the First Plan period. 

(b) Does not arise. 
U. G. C. GRANTS TO ALLAHABAD UNIVERSITY  

FOR   WOMEN'S  EDUCATION 
1213. SHRI A. C. GILBERT : Will the 

Minister of EDUCATION be pleased to state 
the total amount sanctioned by the 

University Grants Commission to the Uni-
versity of Allahabad for the promotion of 
women's education during the last six years, 
year wise ? 

THE MINISTER OF EDUCATION (DR. 
TRIGUNA SEN) : During the last six years, 
the University Grants Commission paid the 
following grants, towards its 75 % share of the 
total approved cost, for the construction of an 
addi ional wing of Sarojini Naidu Hostel for 
women students:— 

 
U. G. C. GRANTS FOR THE PUBLICATION OF 

RESEARCH THESES 
1214. SHRI A.C.GILBERT: Will the 

Minister of EDUCATION be pleased to state : 
(a) the total amount year-wise sanctioned 

by the University Grants Commission during 
the last two Plan periods up-to-date for the 
publication of research theses ; 

(b) the names of institutions which were 
given these grants and the number of theses 
published through these grants during the 
above period;    and 

(c) whether the Commission has laid down 
any policy in regard to the distribution and sale 
of these publications; if so, the details thereof ? 

THE MINISTER OF EDUCATION (DR. 
TRIGUNA SEN) : (a) to (c) Three statements 
are attached. 

STATEMENT I 
U. G. C. grants for  the publication of 

research work including Doctoral theses 
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University, Madurai University, Panjab 
Agricultural University, Ravi Shankar 
University, Udaipur University, Biria Ins-
titute of Technology & Science, Piiani, 
and Indian Institute of Science, Bangalore, 
which were also given grants for the pur-
pose,   is not available. 

STATEMENT III 

Procedure adopted by the U.G.C. for imple-
menting    the   scheme  of Publication 

Grants to the    Univeristies 
(1) University may either publish a 

learned research work under its own super-
vision and control or get it published 
through some publisher of repute. 

(2) The interest of the authors must be 
invariably protected. The copyright should 
remain with the authors and they may be 
given some royalty, say, 15 per cent plus a 
reasonable number of copies, say, 15 to 25 
copies, of the work   published. 
The rest of thet ansaclion should be bi tween 
the universities and the publishers and there 
should be no business transaction between 
the authors and the publishers. 

(3) Since assistance of the Commission 
is intended to supplement the funds already 
provided by the universities for publication 
of research and learned work, grants under 
the scheme may be contingent upon such 
budget provision being made by the uni-
versities. 

(4) The universities may accept for pub-
1 ication only such works as are approved for 
this purpose by experts in the field. The 
grants may be utilised by the universities 
for the publication of learned works by the 
members of the staff or of approved Ph. D. 
theses or of reports of research projects. It 
may be desirable to have an assessment of 
the works to be published by at least two 
experts, one of whom may be from outside. 
While universities would depend on the ap-
proval and opinion of the Head of Depart-
ment concerned, the value of expert advice 
cannot be underestimated. The main con-
sideration is to ensure a high standard of 
the works to be published. It should be for 
the universities to decide whether they 
should have a publication committee or 
some other efficient device to assess the 
works to be published and tender advice to 
the universities. 

(5) The universities may set up a machi-
nery for evaluation or follow up studies of 
works published during the past five to ten 
years and take note of the Pi ess reviews 
etc. The Commission may be kept in-
formed of such periodic reviews. 


